oy SEPTEMBER 8, 1981 Supply. “be;nuhds for 516

.

54.30 hrs

SUPPLEMENTARY DEMANDS FOR
GRANTS (RAILWAYS) 1981-82—Contd.

MR. DEPUTY-SPEAKER : Wego to
the next iteme—sfurther discussion and
voting on the Supplementary Demands for
Grants in respect of the Budget (Railways)
for 1981-82.

Dr. Roy was on his legs. He had taken
twelve minutes. The total time allotted is
two hours. Therefore, he will conclude
now.

SHRI RAMAVATAR  SHASTRI
(Patna): The time allotted was 2-1]2 hours.
It was decided in Business Advisory
Committee,

DR. SARADISH ROY (Bolpur) : I
have to request for transformation of
narrow gauge lines to broad gauge lines.

I want to press that several narrow gauge
lines which are managed by the Railways
should be nationalised.

Bills are coming, two N.G. Railways in
Assam are 1o be nationalised,

In West Bengal Almedpur Katwa,
Bankura Damodar these two N.G. Railways
should also be nationalised, There are
three narrow gauge railways in our Statc—
Ahmedpur Katwa, Burdwan Katwa and
Bankura Damodar River Railway=—these
should be converted into broad gauge lines.
If it is not done no investment is made,
there will be further deterioration of
Service Even to-day thc service is dete-
riorating. The bogies are very old. They

* are not Leing replaced though I have written
etters and spoken many times, nothing has
peen done.  The condition of these bogies
is the worst possible.  Ifit is not nationalised
and proper steps are not taken, it will be
difficult for the passengers. The Minister
had assured that the Purulia-Katishila
narrow gauge would be converted into broad
gauge. But adequate funds have not been
provided. As such the progress in work
isveryslow. T would request that sufficient
funds should be provided so that the work
can be expedited.

Purulia is very backward district. Our
Chief Minister has written several times
that direct train from Howrali to Purulia
with terminal facilities at Purulia be afranged.
There is sufficient space to transform the
existing narrow gauge platform for terminal
facilities. If the terminal facilities are there,
express train from Calcutta to Howrah and to
Purulia can be introduced.

There are old lines—Howrah Amta and
H owrah Sheikh Ali. In 1972 election, Prime
M inister Smt. Indira Gandhj assured there
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that it will be converted into broad gauge.
Only Howrah Amta has been taken up.
But adequate funds have not been provided
for conversion to broad gauge.

MR. DEPUTY-SPEAKER : It is only
Supplementary Demands for Grants. Time
allotted is two hours only. You have already
taken fifteen minutes. Everybody feels
tht he should only speak, his party should
only speak, THat is not correct. Everybody
should speak. Everybody should participate.
That should be our aim. It isnot that I
should take more time and other should not.

DR. SARADISH ROY : I shall mention
only the points,

For Howrah-Sheakhalla section some
amount was allotted three years back.
But the funds have been diverted for some
OEher purposes.  Howrah Amta will
give very good service. Tamluk to Digha,
new line be consfructed,

North Bengal-Jalpaiguri : Previously from
Calcutta to Jalpaiguri before partition there
were two fast trains. After Independence,
after 94 years, we arc having only one fast
train. So, we press for another fast train
between Howrah and Jalpaiguri, Itis a
very important railway Station. It serves
Darjeeling, Jalpaiguri, Sikkim and Bhutan.
So, a fast train should be introduced.

MR. DEPUTY-SPEAKER : You must
conclude now.

DR. SARADISH Roy : Then there was
a diesel repairing shed. It has been shifted
from Jalpaiguri to Ajmer.

MR. DEPUTY-SPEAKAR: [ will have
to call the next spcaker. Shri Jamilur
Rahman. T must do justice to all.

1 cannot do justice to you only.
DR.SARADISH ROY : I am concluding.

MR.DEPUTY-SPEAKER : I am not
permitting. I must see that everybody gets
a chance.You have already taken 16 minut
You please take your seat.

DR.SARADISH ROY : Only one minute,

MR. DEPUTY-SPEAKER : I will not
allow you. Ihavealreadycalled another
member Shri Jamilur Rahman.

(Interruptions)

Ifyou want to waste the time of the House,
you can do it T will not allow you. 1f T am
not s.tr'u:tl;l the people ‘?t the end will
not be able to ak. They hay
a complaint. "[‘h’i’;c is not the way,
I have to conduct the proceedings in a
proper way. Everybody has to stick to th e
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time schedule.Otherwise, T will not allow
other members to speak. When I make a
request you must obey the Chair and sit
down. That is the best parliamentary
way. I requested you to sit down. I will
now allow you any more. Thiskind
of coercion will not do good ; it is vn-
parliamentary.

DR. SARADISH ROY 1 Piease allow
me...... (Inter ruptions)

MR. DEPUTY-SPEAKER: This will
not go on record.,

His speech wall not go on record.

I am making arequesttoyou. Youhave
already taken 16 minutes. There are 30
members to spcak. I have to give them
also a chance. Every member shall not
take more than 5-7 minutes. Shri Jamilur
Rahaman, Any remark made by sitting
shall not be recorded.

PROF. MADHU DANDAVATE
{Rajapur) : You are also sitting sir, it
will not go on rccord.

MR. DEPUTY-SPEAKER : Shri
Jamilur Rahman,
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[ srrgiga]
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o zhgwt @ ¥ fqar § 1 TE@
sfefafima adr & 1
MR. DEPUTY-SPEAKER : Your
time is over. There are other Members
also who have to speak. I will give you
only two minutes more. You must finish

soon. This isonly Supplementary De-
mands Don’t exhaust everything.

Y wEEdgAa T A
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g1 ¥ qarfen R f ga = w1y
aga T ;

qF AW AR § & 9 9
dfafea sorg & sgr AT @E w@=
WMl gy | W @ adeag A
A AT AN A TEF I PG A
g 8 aqrfiE ¥ 1A w1 owifgs
21 ww fEe grema Amw g o
® &) Wy g9 ov g avweg
& s s

ag &gl & 5 gwdise gq &)
afra 08 osdrdeq gq § o e
FRIT AT G | FEHT T T LY H
IAE AT ZATFT A9 A A g&r
qT, widt 9T A T[T AqdAr v ;oA
IR G AR @A qd o
g A a@ mig ..

MR. DFPUTY-SPEAKER : Please con-
clude. These arc only Supplementary
Demands, Please Keep all these things in
stock for the General Railway Budget. You
arc exhausting everything.

SHRI JAMILUR RAHMAN : Iam
just concluding

MR. DEPUTY-SPEAKER : You may
not have material to speak on that day.

sit weftegigam 800 famE
37 FgA B g MERR W g
oR AR v gwz g agfeqe
8, ¥z wmar ¢ fF o woetn WY gaT
grea & av@ § 9g T Ga(ee A AA
faa agx 7t ag @ fawr =T Qar
Wt & o g 52 39 gy &
WX 98 g2 Hg AT ¥ § ggam #
frodinda gqerf g o & qraar
g o #ar g9 % 1 s R R
AQRAF T 7 T FHATE § Y WY
J g Tt ¥ Qe ¥ fqo v
Faw g g 7
uw Ird & ag wg 5§ w7
geHdy feair & 39 4 % o forar 2
IR 9t IR WA T agfaard:
“The decision to undertake these works
during the current year has been taken

after the preparation of the Railway Budget
for the year 1981-8a.

The opening up of Sunderbans area by
providing a rail link 1s neeessary as besides
serving the development peeds it will also
improve the accessibility of this area to
enable better surveillance of the international
border.”
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MR. DEPUTY SPEAKER : Your time
is over. There are other Members also
who have to speak. I will give you only
two minutes more. You must finish
soon. This is only Supplrmentary demands
for Grants. Don’t exhaust everything.
Keep
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M ep b WLyl -2 ey
-a Jl el dS P S
MR. DEPUTY-SPEAKER : Please
conclude. These are only Supplementary
Demands. Please keep all these things
in stock for the General Railway Budget.

You are exhausting cverything.

SHRI JAMILUR REHMAN : I am
just concluding.

MR. DEPUTY-SPEAKER : You may
not have material to spcak on that day.
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“That decision to undertake these works
during the current year has be«n taken
after the preparation of the Railway
Budget [or the year 1981-82.

The opening up of Sunderbans area by
providing a rail link is necessary as
besides serving the development needs it
will also improve the accessibility of this

area to cnable better surveillance of the
international border.”
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PROF. NARAIN CHAND PARASHAR
(Hamirpur) : Sir, I rise to support the
demands for Supplementary Grants pre-
sented to this House by the Hon. Minister
for Railways. It is a matter of great delight
for the people of eleven States whose de-
mands have been conceded in this list.
Seven new railway lines have been proposed.
I want to express my heart-felt gratitude to
the Hon. Minister of Railways, Shri Panday
and the Minister of State for Railways the
Deputy Minister and the Chairman and
Members of Railway Board for conceding
the long-outstanding demands/in Himachal
Pradesh, where Nangal-Talwara Railway
line which was inaugurated by laste sShri
L. N. Mishra, seven years ago, has been
included in the Supplementary List of
Demands. I also thank Shri N.D. Tiwari
who got this time cleared by the Planning
Commission when he was Deputy Chairman

Similarly, some other demands have also
been included and itis a matter for great
satisfaction to the people of these States.

Sir, I, in particular, am thankful for
providing the mention of the take-over of
the Railway siding from Talwara to
Mukerian so that this Railway line becomes
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complete and an alternate route from
Ambala via Chandigarh to Pathankot and
Mukerian. This would be providing a
much needed relief for the present hard
pressed and traffic saturated line between
Ambala and Pathankot via Jullundur
and Ludhiana. The new proposal for
connecting Chandigarh to Morinda is also
a welcome proposal as it will give Punjab
an outway and also provide an alternate
line to Pathankot and Morinda connecting
Chandigarh. This is also a very important
route for the defence preparedness,
because it is a principle ofdefence pre-
paredness that the line of communication
must be perpendicular to the border line
with the other country. Pakistan is there
on that side and this line is exactly per-
pendicular towards Amritsar and Pathan-
kot side. This will provide not only means
for development of , Himachal
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Pradesh, Northern Punjab and Jammu and .

Kashmir, but on very important occasions,
it will provide the quickest and the shortest
route between Chandigarh, Simla, Ambala
side because distance between Mukerian
and Chandigarh would be shortened by
40 to 50 kilometres. Similarly, if ultimately
Mukerian is connected to Kadian and is
linked with Amritsar, then you would not
only have a direct route for Amritsar,
but also for other towns. This is the
most important item for defence prepared-
ness in the Supplementary List and I
congratulate the Hon. Railway Minister
for this.

Sir, the Himachal Pradesh Government
on this score has also provided Rs. 8 crores
as contribution from the State side to a
total cost of Rs. 33/- crores.

In answer to one of the questions tabled
by me in the Lok Sabha— Question No.
276 on 3rd September, 1981— the hon.
Minister has given us a list of these new
railway lines, as also four other new railway
line3 in other states, and the amount that
he proposes to provide during the 6th
Plan. Rs. 12*50 crores have been provided
for the Nangal-Talwara railway line in me
6th five-year Plan, in addition to Rs. 1
crore being provided in this Supplementary
Demand. In this connection, I recall that
this line was inaugurated by the late Shri
L.N. Mishra in December 1974. We are
extremely grateful to the Prime Minister
Shrimati Indira Gandhi for having
helped us to get this line.

This is a welcome step; and I would
suggest that in view of the total estimated
cost of these new lines being Rs 357-61
crores, it is clear that they would not be
completed in the 6th Plan The provision
made in the Supplementary Demands is
only a token amount. In the 6th Plan,
only Rs. 226%22 crores are being provided.
It means that during the 6th Plan these
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lines will not be completed, but that they
will spill over to the next Plant. The hon.
Minister should take up this with the
Finance Minister and get more money.
This House should approve the Railway
Ministry’s demands for larger funds for
newer railway lines, because they alone can
bring development to backward areas.
There is also a great urgency for renovating
the track and improving the wagon position.
These are very important. But unless
money is given to the Railway Ministry
nothing can be done. So, I would suggest
that when the Planning Commission con-
siders proposals for allocation of funds to
Railways, especially for new lines and for
replacement of the track they should be
more liberal

One more important thing in which our
Minister has shown his mastery of the sub-
ject is goods traffic, from which he has been
able to earn more money. Till this day,
this sector of the railway economy was
neglected, and much attention was not
paid. I am happy to know that during these
months, the performance has been quite
fine. I am also sure that when the next
budget is presented to the House, the earlier
figure of 215 million tonnes would be
surpassed, and the Railway Minister would
be able to wipe out all the deficits, and
present a surplus budget, so that ultimately
the country benefits thereby,

O n this occasion, I would also bring to
the notice of the Minister that the Railway
Convention Committee is examining at
present the track expansion programme of
railways in various States, as submitted
by the State Governments and the repre-
sentatives of the people. The Committee
has already toured Himachal Pradesh,
Jammu and Kashmir and a part of Punjab.
It would now be going to Bihar and other
States. As we go to different States, we
get more and more demands. From Hima-
chal Pradesh alone, there are demands for
12 new railway linea. The demand* from
some other States are equally important.
The demands from Himachal Pradesh
include the Kalka-Prawanoo-extension of
broad gauge line. This is our most impor-
tant need, for the purpose of carrying in-
dustrial development into Himachal
Pradesh, and the track sought to be con-
verted isonly 6 or 8 Kms in length.

Similarly, there is a very important
demand for constructing a new borad
j?auge line between Jagadhri and Paonta
Sahib, and its extension upto Dehra Dun.
It will connect the three States of Hima-
chal Pradesh, Punjab and Haryana.
There is also need for extending the broad
gauge line from Hoshiarpur to Amb and
then to Nadaun and later to Hamirpur
and then to Mandi.
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I would impress upon the Minister
another Point. I know he has a very
soft heart and a very kind corner for the
safety of passengers. Sometimes the factors
are beyond his control. But just as he
has earned more money from goods traffic,
I am sure that if he applies his mind to
this side also— the safety of passengers—*
the accidents would also be eliminated.

I would plead with him for one railway
line in Bihar, because there is a pilgrim
tourist centre, Rajgir. Another is Gaya.
Nalanda is on the way. If Rajgir is connec-
ted to Gaya, it would increase the tourist
potential to Bihar and also provide facilities
to the pilgrims from South-East Asian
countries, who are mainly Buddhists.

I would also refer to Mr. Jamilur
Rahman’s suggestion about the line from
Jogabani to Katihar, and provision of
such missing links which can turn the
railway infrastructure into a useful
instrument for the development of the
country’s econom y.

I must thank the Railways Minister
Shri Pandy on behalf of Jammu and
Kashmir, because he has provided link
from Jammu to Udhampur which is the
headquarters of our Northern Command.
Simla is the headquarters of our Western
Command. In this way, not only are
you providing for the development of our
country, but also for defence preparedness
against any attack. You are also ensuring
the proper economic development of these
regions and bringing a ray of hope to theie
hitherto neglected areas.

On this occasion, I want to pay tribute
to Shri L.N. Mishra who on 22nd Decem-
ber, 1974, inaugurated the construction
work of this railway line in Unna District
of Himachal Pradesh. The  blessings
have always been there from Prime Mini-
ster Shrimati Indira Gandhi. Later,
Shri Kamlapati Tripathi, also helped us
during his ministership. Now that the
scheme has been included in the budget,
I once again thank you, Mr. Pandey, on
behalf of 40 lakh people of Himachal
Pradesh for including this railway line
in the supplementary budget.

SHRI K. MAYATHEVAR (Dindigul):
Mr. Chairman, recently the country had
seen that the Tamilnadu Express met with
an unparalleled and unprecedented acci-
dent on 31st August, 1981 in the South.
I want to know from the hon. Minister,
Mr. Kedar Pandy how many persons died
actually ? I want to know the actual
facts from the officials, not bogus or some
wrong facts or mistaken or created facts
or superficial or arificial figures.
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I know the two Members of Parliament
who were travelling in the same train
They were the eye witnesses for the death
of so many hundreds of people. So far,
we have got no official data, /acU and
figures of death. More than 100 Pe“ons
died as per the reasonable information
which I could collect from the twe”ye
witnesses whose status is not less than
ours. Apart from this, it is said that more
than 200 were injured. I want tokno
how many persons were injured, rh”rdy
I want to know who were the officials
ponsible for the accident. I am not ready
to blame you, because you are not direct-
ly responsible for this accident; you are
not driving the trains; you are not cheek-
ing them. It is not our duty also, it is the
-duty of the concrened official to check the
train before its departure from the Centra
Madras Station will its arrival safely at
the New Delhi Railway Station.

We do not know how many bogies were
damaged very badly resulting into crores of
rupees of loss in the accident. As per th<
paper news, there were 21 bogies. Ony
4 bogies were following the engine, running
with the engine; 17 bogies were derailed
and detached. Among 17 bogies I am
told by the members of Rajya Sabha,
some 10 minutes back, one bogie in which
72 persons Were travelling including women
and children, dashed against something
and crashed into the mud, and that bogie
was not redoverd, the persons who were
crushed in that bogie were not recovered
even at the end of the second day.

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI C. K. JAFFER SHARIEF):
The same member of Rajya Sabha has
also spoken tome It is true that they were
held up in the compartment, but efforts
were made to remove them. None of
them died. All of them are alive.

SHRI K. MAYATHEVAR : The same
member told me that they could not re-
cover them even at the end of the second
day.

SHRI C.K. JAFFER SHARIEF : When
all of them are alive there is no question
of dead bodies.

SHRI K. MAYATHEVAR : There-
fore, there is some controversy. You are
speaking on the official information.
I am speaking on the political information,
some MPs’s information. Therefore,
we are now conflicting with each other.
There is some controversy between the
facts and figures. Therefore, I do not
have any faith in the departmental enquiry.
Is it not possible and feasible to find out
the real truth ? Can you not come forw-
ard and appoint a person not less than
the rank of a serving judge either of the
Madras High Court or the Hyderabad
High Court or the Madhya Pradesh
-High Court to enquire into the matter,
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to prove into the matter and find out the
truth and locate the real culprit who \vas
responsible for this accident Can you
do it ? Because, you cannot find out the
truth through the departmental enquiries.
We are stating this on the basis of the pre-
vious experience of a very long period.
*Therefore, I call upon the Government
to appoint a judicial enquiry to find out
the truth, because we are not able to
find out the truth otherwise.

Then, what is the compensation you
are going to pay to the seriously injured
and to the families of the deceansed ?
I understand that the compensation paid
so far is not at all sufficient.
I request the hon. Minister to pay more,
in proportion to the earning capacity of
the decease™ to safeguard the interests
of their legal heirs.

I am told that the Tamil Nadu Express
was not properly checked, at the time of
its departure from the Central Station.
Madras. This is reported by all the South
Indian English newspapers including the
Hindu and the Indian Express. It is under-
stood that the bogies as well as the tracks
were defective. I am told by some rail-
waymen that some Railway employees
had demanded some repairs but the higher
authorities in the south, that is Southern
Railway were not looking into the demands
made by the lowest cadre of the employees
who are working actually on the spot and
were trying to locate the defects and get
them repaired. But they were not cared
for or looked into by the department.

Then, I am told that the driver who
was driving the train went on for six to
seven kilometres without looking back
towards the detached bigies

(Interrup-
tion )

MR. CHAIRMAN : Let him complete.

SHRI K. MAYATHEVAR : 1 do not
know. I was not travelling. I was
told by the Member who was travelling.

MR. CHAIRMAN: Do not address
him. Address the chair.

SHRI K. MAYATHEVAR: There
fore, I request the hon. Minister-—
know that all the Ministers are very able
and efficient — to look into the*
matters. They have helped Tamil Nlad
by including Karur-Diindigul line in the
Sixth Plan. Over and above this, I re-
quest the hon. Minister to take serious
action against the erring officials who
are responsible -~-whether they are from
the Southern or the Central Riilway
or any other zonal Railway for this very

bad accident which caused so many
deaths.

I am happy thu the new line Karur-
Dind gul BG line hv» been included in the
Sixth Plan by the orders of hon. Prime
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Minister and it is under implementation
by the Government of India. But I am
sorry to see in the Demands for Grants
in this Supplementary Budget that he has
provided only Rs. 50 lakhs towards ex-
penditure for this financial year*®
Therefore, I request the hon. Minister to
grant at least some crores of rupees to
meet the expenditure.

Another point is, the inaugural work
for the Karur Dindigul BG line should be
made from Karur-Dindigul side, I am
told that the Chief Minister of Tamil
Nadu Government has misrepresented to
the Centre that the inaugural work should
start from Tutiorin to Tirunelveli via
Trivandrum. That is not proper. I re-
quest the Government to reconsider the
matter and not to be led by the mischief
done by the Chief Minister of Tamil Nadu
Government but to justifiably start the
inaugural work from Karur-Dindigul-
Madurai and Tuticorin.

With these words, I support the Sup-
plementary Demands for Grants and I
appreciate the good work done by the
Ministers. But I am acusing the Minis-
ters in the Railway Ministry of not ins-
pecting the site of the accident to the
Tamilnadu Express. There are three
Ministers and none of them visited the
accident site.  Shri Jaffer Sharief is
a very able man, I know and he always
used to fly to such places. But only in
the case of this accident, he was held up
here and he did not visit the place.

MR. CHAIRMAN: Now, after listening
to your speech, he will rush to the place.

SH- K. MAYATHEVAR : He should
not fail to do it in future.

SHRI C. K. JAFFER SHARIEF: For
the information of the hon. member,
1 may mention that just a week before,
myself and Pof. Ranga travelled by the
same train.
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DR. KRUPASINDHU BHOI

(Sambalpur) : Hon. Gliiirinia, Sir, I
rise to support the Supplementary
Demands tabled by our honourable dy-
namic Minister of Railways. Mr. Kedar
-Pande.
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Sir, many of my colleagues have des-
cribed in detail about the railway system
that is existing in India. We can say that
this is the only transport system which
is responsible for the socio-economic
growth of our country. This is the biggest
pubijc sector undertaking in India and in
this context I need not go into the details.
A few days back Prof. Mahu Dandavate
gave detailed suggestions to bring the
railway system in India in a more feasible
fanner and to bring it into the track.
So, I need not repeat all the details and
also I need not go into the details of the
data and statistics in thi regard. But
I would urge upon the Minister that he
should look into the different reports of
the Committees. As far as rrty View is
.Concerned, though the Minister is very
much anxious to solve the problems posed
by the Committee on social burdens which
has been formed previously to help the
backward areas to help the Adviasi tribal
areas, still there is a gap between the
Political will of the Minister and the de-
partmental attitude.

The second point is that the National
Transport Committee which was formed
previsouly had recommended to the Go-
vernment in regard to different categori-
es. But to my surprise and to the surprise
ofthe backward States like Madhya Pra-
desh, Orissa and other backward States,
those areas are still neglected. Time
and again the Prime Minister has asked
the State Governments and the Central
Government to mobilise internal resorn ces-
How can the internal resources be mobili-
sed. Our natural resources should be exp-
lored and exploited. The finished products
should be exported. Unless and until
these life lines are connected to the hinter-
land, it is impossible and impracticable
to mobilise the internal resources of the
State. So, in this context I will again
remind the Minister. When we Members
of Parliament met Shri Kamlapati Tripathi
he promised to give the railway line
by which the emotional dis-intcgration
which exists between the coastal and
western Orissa will be done away
with, with railway line between
Sambalpur and Thalchi. 1t will itot only
serve the purpose of emotional integration
but it will also connect the big internal
industrial hinterland of Ghatisgarh which
is also a backward area in Madhya Pra-
desh to Pradeep port by which the indus-
trial products and export goods, the
mineral wealth which could have been
developed, can be exported.

B. D. Pande Committee, which I was
mentioning previously, had recommended
to have a hne on humanitarian grounds
and social grounds. Ineed not repeat
that time and again. Tae then Railway
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Minister Shri Kamalapati Tripathi also
promised and Shri Kedaf Pandey pro-
mised several times. We got assurance
that it will be included in the Supple-
mentary Budget and the main Budget.
We met him personally and the Chief
Minister also requested him several times
but nothing has come out. The Techno-
Economic Survey conduccted by the
Railway Engineering Depatment say that
the return will be 5.61. That is cart
before the horse. You have to imrove
the infrastructure. Wherever you go
in Orissa, you stand ever the mineral
bank. It issaid in the review of steel and
Mines Department it is rural India.
The Report also says that in Orissa the
maximum percentage of people are below
the poverty line. Shrimati Indira
Gandhi is very much sympathetic towards
the project of Orissa. NELCO  ha«
already been given. She is giving another
Steel Plant. It is all right. But unless
and wuntil infrastructural facilities are
developed, the State as a whole cannot
be developed. If you take what is the
percntage, what is the kilometre of
railway line, all these things, definitely
it will come to many halts. In this
Context I wruld request again the Mi-
nister that as he has ordered for the
re-survey, well it may not come 10 10%.
But thev have got obligation to the people
of Orissa. It should pome up early.
My second point iS..........

MR. CHAIRMAN: Wih this point
you kindly clese.

DR. KRUPASINDHU BHOI : I am
giving points only.

MR. CHAIRMAN I am trying to
accommodate as many Hon. Members
as possible.

DR. KRUPASINDHU BHOI: 1T am
concluding within 2-3 minutes. About die
functioning of  the South-Eastern
Railways, it is giving the maximum pro-
fit to the Railway Department. But
if you will Compare and contrast, the
people of Orissa get the minimum faci-
lities. The South-Eastern Railway
covers the whole part of Orissa. Orissa
is the only State which is wholly covered
by it. Other State have gjot only a frac-
*ion of it. _There was a demand pre-
viously to shift the South-Eastern Railway
headquarters from Calcutta to Orissa.
Unless and wuntil the headquartes is lo-
cated in Orissa, we will go on harping
upon the same matter. I would urge
upon the hon. Minister to see that the
decision is taken to locate the headquar-
ters in Orissa.

Also, I would urge upon the hon.
Minister to give justice to the Orissa
people in the matter of employment.
The South-Eastern Railway covers more
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than three-fourths of Orissa area. Our
percentage of employment in the South-
Eastern Railway is only 4-5 per cent.
So, I would request the hon. Minister to
have a Railway Service Commission
in Orissa itself before leaving the decision
to any other committee.

I have written to the South-Eastern
Railway headquarters to examine certain
emall requests which are very much
necessary in the day-to-day affairs. But
they always reply that due to economic
constraints and un-viability, they are
not going to accede. So, these small
requests of mine I am again going to
repeat to the hon. Minister here.

There are seven railway Divisions
of the South-Eastern Railway. Only one
railway Division is in Orissa. Another
railway Division which has been given by
the State Government should be agreed
to by the hon. Minister.

Then, there should be extension of
Howrah-Rourkela Express upto Titilagarh
and also the extension of Hatia-Jharsuguda
Passenger upto Titilagarh. Also, there
should be increasing frequency of run-
ning of Kalinga Express to 3 days in a
week. There is no luxury coach in the
Kalinga Express, the Utkal Express and
the Chhatisgarh Express. At least, 2-Tier
coach should be attached to these trains
so that the people of Orissa can travel
confortably by all thse trains.

The hon. Minister was very much
sympathetic when we met him. He
heard us with rapt attention. I hope,
he will keep his word. We - are very
much disappointed with these Sup-
plemented Demands. Next year, at
least, I hope, the demands of the
people of Orissa who are very much
disciplined—-they are not shouting; they
are not creating any trouble— will be
fulfilled with utmost prioity, to save
the people of Orissa from disaster and,
at the same time, for internal mobilisation
of resources, the Department will give
impetus to the development of back-ward
States like Orissa ana Madhya Pradesh.

vitvw f*rre):
toneqtt oft fa ™ 11

*FT1 1 STF3 TITOV WHT I1

stht, tftr jprrar | i
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[Shri Gulsher Ahmed in the Chair]
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Shri K.T. KOSALRAM (Tiruchendur) 1
Mr. Chairman, I wholeheartedly support
this demand as well as this motion moved
by my Hon. friend Mr. Pandayji.

First of all, the people of Tamilnadu ;
and I are beholden to our Hon. Prime
Minister, Shrimati Indira Gandhi, and are
grateful to the Railway Minister Mr.Panday
for giving Karur-Dindigul-Tirunelveli BG
Line. You will agree with me that a sum
of Rs. 2 crores is too small and more money
should be provided.

My other suggestion is that the work on
Tuticorin-Tirunelveli Via Maniachi should
start and simultaneously the work in Karur-
Dindigul also should continue.

An accident to Tamil Nadu Express took
place very recently. My feeling 1is that
above 2,000 KM New Delhi Madras track
renewal work has not been taken up so far.
The carriages are not periodically examined.
Whether it is a human being’s mistake
or it is a technical mistake it should be
examined. This track renewal work is
most important. You will agree with me
that this is a major cause for derailment
I suggest that hereafter the fitnesi certificate
should be pasted on each coach.

<t (]R*le concerned people should test and

paste the certificate on the train. Sir, we
are giving compensation, to the pisvengirs
but what about the victims in the Dining
C?r ? They don’t get any compensation.
They are cooks and bearers and are very
poor people. Compensation should be
given to those people also.

16.hrs.

Sir, in every big aid smvU iniistry the
Government is insisting upvi them to
provide fiist-aid box bat unfortunately the
Railways do not even provide first-aid
boxes. There is no provision for minim im
first aid. First aid boxes should be pro/i-
ded imm diately.
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Sit, no provision has been made for rapid
transit system at Madras. Hon. Minister
had promised that from Beach to Luz they
will provide transit system. I will request
the hon. Ministerto consider this
demand.

Sir, when late Shri L.N. MlIshra was the
Railway Minister he had given permission
for installing the statue of Vanchu Iyer
who is a freedom fighter at the Maniachi
railway station where he shot dead an
European Collector who was harassing the
people. Later on Vanchu Iyet shot himself
dead at thatvery railway station.
When already permission had been given
by Shri L.N. Mishra in 1973. I do not
know why the railway officials are now
just hesitating. Kindly instruct your officials
to intend all assistance in the installation
of the statue which is almost ready.
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SHRI K.T. KOSALRAM : Sir, people of
Madurai wanted to erect the statue of
Panditji, our great leader, in front of the
Madurai reiiway station. For two years
this matter has been pending with you.
Kindly see to it that permission is given.

PROF. MADHU DANDAVATE (Raja-
pur): Sii, the hon. Minister has come with
two Demands. Demand No. 2is for Rs. 45
lakhs to be used for setting up a ra'ilv/ay
reforms committee and also for the expendi-
ture on publicity in the foreign countries
and Demand No. 16 for Rs. 7.29 crores
mainly for the construction of seven
railway lines and also for the manufacture
of rolling stock. Normally when such
Demands come forward before the
House one would not grudge to extend
one's support to the Demands.
But, if one finds that the finances are not
properly managed, there is no streamlining
of men and material management in the
Railways, then, one does think twice before
extending one’s support to the Demand that
is brought forward. While finance is
already allocated in the main Budget
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already presented by the Minister, if they
were properly utilised and spent, if there
were no extravagance at all, one would not
have hesitated in lending support to the De-
mands. But, Sir, I submitthat it isnot so. De-
mand No. 2 refersto the setting up of a new
Railway Reform* Committee. I dare say that
such a Railway Reforms Committee was set
up earlier and theyhave given a Report and
your setting up a new Committee just now
is only sheer duplication of work. Tne
Sikri Committee on Accidents presented its
Report on the varions aspects and it was
an elaborate type of Report. Tne same
Chairman of the present Committee, M*.
Pande, had headed another Com nittee:“h it
was called‘National Transport Conam ttee.;
Sir, they tried to bring forward varioas
aspects of the different modes of transport
and tried to suggest ways and means by
which there can be streamlining ofthe Ad ni-
nistration, and also coordination between
these modes of transport... After this Report
and the Report of the Sikri Committee,
we find that they have set up yet another
Committee. They should have implem ;ated
the recommendations already made by the
Pande Committee, that is called, National
Transport Committee. They should hatfe
implemented the Sikri Committee Report.
Instead of that, what they are now doing,
is only sheer duplication of work. And when
this separate Committee is set up, it comes
up with a demand of Rs. 45 lakhs, which
is quite avoidable. Therefore, t do not
feel morally justified in extending my sup-
port to this lavish demand of Rs. 45 lakhs.

The hon. Minister in his Budget speech
announced the decision of the Goveran: at
to setup a separate Directorate of Toarisn ia
the Railways. I submit humbly that it
is basically the Department of Toarism and
Civil Aviation which should look after tour-
ism. It isnotthejob ofthe Indian Riilwiys
to cater to the needs of the tourists. You
already have a separate Department, full-fle-
dged Department of Tourism and Civil Avi-
ation, to cater to the needs of tourists. Tney
have got officers who have got specialised
training; they know how many more tourists
are going to be there, how to cater to the
needs of the foreign tourists and so on.
They know about all these aspects and they
are technically trained. Therefore, this
particular Directorate which is being set
up is mere duplication ofwork. U nnecess *ry
expenditure is incurred by creation of this
Directorate.

There is another instance, “ Palace on
Wheels”. It is a new scheme proposed
by the Railway Minister. You wan* this
‘Palace on  Wheels’ in your socialist
pattern of societyj ‘Palace are buried;
Maharajas are dead and gone! Now
the Railway Ministry  wants to
re-enact the age of regal splendour in the
age of‘dynamic rule! Why should we cater
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to the needs ofsome affluent class of people
only ? We should cater to the needs of
middle-class, lower middle-class and the
poor strata of society. Group of tourists
come to this country. Pilgrims come to this
country. Kisan Yatras can be organised
throughout the country. There are student
groups going round the country. There
are groups ofresearch scientists going round
the country. Proper accommodation should
be provided for them, rather than have a
new scheme ‘Palace on Wheels’. Sir, the
palaces were already put on the wheels of
the super-fast trains which had taken them
away I

Why should they be brought back
again in this new era and try to create
the royal splendour ? Therefore, I feel that
thr expenditure that is going to be incurred
on this particular department is going to be
a waste. I consider this as a conspicuous
expenditure which could be avoided. In
fact, I intervened in the debate only
to focus the attention of the House and the
Railway Minister on 3 or 4 points.

Now, my last point is this. We are going
to have a big loan from the World Bank,
that is. of the order of 700 million dollars.
The World Bank is supposed to have put very
humiliating conditions and I will close my
observations with a remark only by read-
ing out aboutwhat had appeared already
in one of the newspapers. I do not take
it for granted that everything that appears
in the newspapers is correct. But it iswe
responsibility of the Administration that
whenever any important report appear®
in a very important section of the press, «
that is not correct, they must immediately
contradict before some confusion is created
in the public minds. Now, on the 1st
September, 1981, the Business Standard of
Calcutta has come out with a big
story on the front page giving the informa-
tion as to how the World Bank is impos-
ing humiliating conditions on India.
If these conditions arc accepted by the
Indian Railways, in that case, the entire
structure of the railways, the activities of
the railways, the freight structure of the
railways, in fact the entire corporate
structure of the Railways will have to be
completely changed. Therefore, I would
like the Railway Minister either confirm
or contradict the issues that I am raising.
I will be the happiest person if the news
turns out to be incorrect. My patriotism to
the country does not allow these humili-
ating conditions being imposed on India.
If the Railway Minister comes forward
with a categorical denial to this report,
I will be the happiest person. Therefore,
I would request him earnestly to come
forward with acategorical statement
regarding this newspaper report.

I will read out the conditions imposed
on India.

_“The World Bank has set several condi-
tions to the release ofa $ 700-million loan
for the Indian Railways. A complete
list of the conditions is given below :

t. Purchase of an IBM or IBMI
compatible computer including software,
from abroad;

2. Annual increase in freight
charges;
3. A sharp increase in passenger

fares, including second class fares, in
order to cover the full cost of these
services;

>4. Higher prices for suburban season
tickets;

5. The corporate structure of the
railways should be modified.

6. The railways’ zonal and devuional
structure should be changed, and the
criteria for drawing up a new structure
spelt out;

7. The commercial aspect of railway
operations should be given more import-
ance;

8. A new post of a Railway Board
Member (Commercial) should be
created.

9. Every railway service should pay
for the direct costs involved, including
the dividend to be paid for capital-at-
charge.

10. Senior railway officers and
members of the Railway Board should
have longer tenures;

11. Reclassification of all freight;

12. Freight tariffs should include an
escalation clause to cover the major
items of inputs, the implication
being that freight rate escalation will
be automatic;

13. Tariffs should be at levels that
will ensure a 10% return on capital ;

14. The railway should contribute
40% of the -capital development
costs out of its own revenues;
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15. Depreciation should be computed
at 4*7 per cent of asset values;

16. There should be increased allocation
to the development reserved fund;

17. More use will be made of costing
information, and the management of the
costing function should be expanded; and
lastly;

18. The level of efficiency achieved by
the Railways will be restored to that
achieved in 1976-77.

These are the terms that have appeared
in the Press. I would very much like the
Hon. Railway Minister to come forward
either with the confirmation of this or
categorical denial of this so that all con-
troversy is laid to rest. I have no more to
add. These are the clarifications I have
sought from the Hon. Railway Minister
with best of intentions and I hope the
clarifications will be given.
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SHRI UTTAM RATHOD (Hingoli)
Last time when I spoke on the Railways
Demands, I should say, I was overpowered
by the splendid speech made by hon. Shri
Kedar Panday, that time I had also said that
he should have given a report of 12 months,
not only for three months. I also heard him
replying to some of the questions in this
House. When a question was put about
the shortage of wagons, he said that an
order was placed for 36,000 wagons. I do
not know when we are going to get these.
He also claimed that he would see that
corruption is done away with. I do not
want to comment. But any way, there is
a saying in Roger’s Quotations, “as you
grow old, you know your limitations.”
It is most unfortunate that the hon. Minister
has completely neglected the Maharashtra
State in the new lines in the list, which have
been sanctioned in this Supplementary
Demand. I do not find a single line from
Maharashtra included in this book. May I
tell him that we had urged for the Manmad-
Parbhani line be extended up to Adilabad
and Ghugus via Mudkhed ? The survey
charges were to be borne by Maharashtra
State. I am speaking to you about a project
which is I think, five or six years old
Prof. Madhu Dandavate will bear me out.
But I find that there is no mention about,
it.

MR. CHAIRMAN : He did not do any-
thing when he was a Minister.

SHRI UTTAM RATHOD We poor
Maharashtrians, we feel neglected, three
Members from Maharashtra have spoken
on the subject for-a new line. What about
Manmad-Aurangabad-Parbhani-Parlivaij-
nath line ?

Last time when I spoke, I said, only Rs.
1000 had been given. M ay be it was a token
grant. Along with other MPs, I met the
Minister, Mr. Kedar Pandey and he assu-
red us that one crore more would be given.
But I do not find any mention about it
in this. Let me know the progress of this
conversion of this line. We would be very
happy if he gives a good picture about it.
For the Manmad-Parli line, the estimated
amount is Rs. 1398 lakhs. Amount spent
upto April, 1980 is Rs. 93 lakhs. Provision
last year was Rs. 1000. Balance is Rs. 1304
lakhs. I want to know how much more time
Mr. Kedar Pandev, with all his efficiency
will take to complete this work. This is a
backward region and we want that this line
should converted into BG as early as pos-
sible. T hope he would not drop it because
Mr. Dandavate had inaugurated it during
Janata regime.

Coming to Mr. Jaffer, also called Sharief,
when I spoke about the Sirli-Chondhi
level crossing last time, he said, “Why
don’t you see that the amount is paid ?”
Sir, I have a letter from the sarpanch of the
village which says that the amount of Rs.
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2000 has already been paid by the Executive
Engineer, P.W.D., Parbhani. The chaque
number is 19877/993833 dated 16-6-81.
But so far that level crossing has not been
constructed. I feel very sorry about it
This road was constructed 16 years ago.
Last time when I grumbled, Mr. Jaffer
Sharief said, “ Pay the amount !” We paid
the amount more than three months ba~k
but nothing has been done. This is the
efficiency !

I do not know how, but the railways
have proved their efficiency in one way.
Whenever there is an accident, they do
show their efficiency. I think that has given
them ample scope to show their efficiency.
But that is not the way. People are now
afraid; they ask whether they should travel
by this train or not. Do something about
it. Do not run away. Not a siigle Minister
could go to the site of the accident to the
Tamilnadu Express. I quite understand
Mr. Mallikarjun going from Place to Place.
He has been doing it. How is that nobody
did go there? After all, the people feel about
it. You must realise that by reaching there,
you inspire the people who are working
there and at the same time, the oeoole who
have suffered also feel a sense of relief
Please in future do not do such things. Do.
not run away.

In conclusion, I would only like to say
that I hope the Milister will pay more
attention to the development of the Mir-
athwada region, esoecially the project
which was promised by our leader, Shrinaati
Indira Gandhi and that the conversion of
the Manmad-Aurangabad-Parbhani-Parli
line will be taken up, for which the
Maharashtra Government did its best.
Most, of the work was done during scarcity
time. In spite of that, you have not been ablo
to deliver the goods. Please keep it in
mind.

sftfiTTsrT ™
iTfffffqr ~ ~"T TTpT
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SHRI CHITTA BASU (Barasat)
Sir, I want to draw the attention of the
Minister to a very important point taking
advantage of this debate today.

Sir, the Railway Board or the Railways
have taken a decision of computerising
on a very large scale the railway freight
movement of our country and there is
a condition which has been suggested by
the World Bank that unless this computer-
isation is there and unless these computers
are bought from the IBM, a Company
of American multinational status, the loan
or the assistance which the Indian Railways
want from the World Bank is not going
to be given. This is one point.

I do not want to elaborate the points
which have already beeen elaborated by
Prof. Madhu Dandavate. But the whole
question is, whether computerisation is

4 needed or not is also to fbe discussed by the
Railway Ministry. As or as I am aware,
the Ministry has already decided that
computerisation is necessary for this pur-
pose. But another dispute has arisen
which the hon. Minister is requested to
answer. That is, the Electronics Depart-
ment of our Government is of the opinion
that if there is at all computerisation, the
computerisation should be on the basis
of a different system which they call the
distributive system, whereas the IBM is
a centralised system.

Dr. A.N. Sethna, Chairman, Atomic
Energy Commission.

Dr. P.P. Gupta, Secretary, Atomic
Energy  Commission.

Shri Asok Parthasarthi, Department of
Electronics.

I quote “Business Standard” of Septem-
ber 1. They are of the view s

1. The computer system being suggested
for import was 10 years old and

therefore, could certainly be improved
upon.

2- It was more difficult to adopt an exis-
ting system from abroad than to
develop a fresh system designed for
one’s own need.

3. For Bombay High, the Titan system
used on the North Sea was imported
lock stock and barrel. But ONGC’s ex-
perience showed that adopting an
existing system from abroad was three
times more expensive than developing
a fresh one.”

The Department of Elcetronics suggested
that we should develop our own system for
computerisation if at all there is any need
for computerisation. But unfortunately,
the Railway Board is committed, appears
to be committed, to import IBM computers
which is detrimental and prejudicial to
the interest of the country as a whole and
for our national objective of attaining self
reliance in science and technology.

I  would only ask the hon. Minister to
make this point clear and assure the House
that this kind of agreement is not going
to be signed by the Railway Board and to
see that the prestige, honour and goal of
self-reliance of our coun try is properly
achieved. That principle is adhered to.
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wadi¥z gar R, FW WT IAE
qfefmaa  geFTaQ  add, aatw
W W Fqar B qs feadde
®  wIad o wqar A 3 ?

17.05 hrs,

[Mgr. DepuTY-SPRARER in the Chair]

SHRI NARAYAN CHOUBEY (Mid-
mapore) : Mr. Deputy-Speaker, Sir, I
would 'like to submit three points. I
hope that the Hon. Minister would kindly
look into them and would do the needful.

Firstly, I have to submit that the fares
for the tourists have been raised recently.
It will be counterproductive. I suggest
that you may pleasc restore the old rates.
Please don’t raise the fares on the tourists.

Secondly, during the last loco-running
stafl strike, although the employees were
not loco-running staff, they were taken
to court and they wers prosecuted.
But the Railways lost the case. Although
it was promised that if the employees win
the case in the court, they would be taken
back to duty, these people are not taken
back. They are Shri Tilak Raj, Fitter
Khalasi, Shri Pritam Singh Blacksmith and
Shri Gujjar Mal, Khalasi, all of Bhatinda
Loco Shed. I would request that because
you have given the assurance, that if the
Railway would be unable to prove the case
in the court these cmployees would be
taken back and since the prosccution has

failed, the employees should be taken back
immediately.

MR. DEPUTY-SPEAKER : You have
been pursuing this case from a very loag
time. I have heard on some other occas-
ions also.

SHRI NARAYAN CHOUBEY : The
last point is that the Hon. Railway Minister
and cverybody are worried that so many
accidents are taking place. I do
not blame anybody. There are many
reasons. Railways need enough money,
enough stock, enough bogies and rails
but Railways have no money. This is
the problem. I would, therefore, suggest
what can be done at present.

MR. DEPUTY-SPEAKER: You have
to cooperate.

SHRI NARAYAN CHOUBEY : Qur
Hoa.  Ministers are oaly debating aad
talkingand bave meetings with the oBzers.
They say that is the o1ly thing for them to

That is  the problem. I suggest
that you please sit amoagst the lealsrs
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of the workers. Y-:‘n}. pleasc hear waat
they want to say. You please dont bring
any officers of the Railway at that
time. Keep thom aloof. Let the employ-
ees open their mouths. You take notes
of what they say and then you enquire.
Plcase do not believe only the officials of
the Railway Board. The time has come
when we would say “Railway Board,
good, bye.” You have scen what is
bappening.  You are responsible. Shri
S.K. Patifused to say ““Men may come and
men may go, but the Railway Board
remains-’, Ministers may come and
Ministers may go, but the Railway Board
continues for ever.

MR. DEPUTY-SPEAKER : You have
made very valuable point.

SHRI NARAIAN CHOUBEY : This
was demanded. The Railway Board should
be scrappsd. We should bid good bye to
Railway Board. Please hear what the
cmployees say. Make a Plan as early as
possible. H=-ar the railway men, hear
what they have got to say. Hear their
point. This is my suggestion.

MR. DEPUTY-SPEAKER : Now, the
Miaiscter will reply.

SHRI RA M PYARE PANIKA(Roberts-
ga1j) : We should be given more time.

MR. DEPUTY-SPEAKER : BEvery
Member has baen recomm=n12d 5 minutes.
You have to coopsrate. Minister has got
to reply. Now, the Minister will reply.
You belong to be the ruling party. You
please hear the Minister also. [ will
give you time on some other occasion.
Better luck next time.
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a poins of order, At that time Tamil
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accident.
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MR. DEPUTY SPEAKER: Order,
order. Letus hear the Minister,
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w7 afterg crsw A 9 Aw
8 99 & forq g & #, g ww A
NEHE § | W &7 W AR ¥
R oW} wife afrere
TENE OF  wwemd 3w &, 21
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TN A wEw-Ee dadiva 3w
2w F1€ phEar 3 F agt
F@t  gf Afer gg goEAT @ 0
werE A W = AT 800 FFEAIHEY
@A A TF GO @AS & ANG W

ag weq gHeEar g1 wE o

MR. DEPUTY-SPEAKER: Pandey
'k’ it was actually inaugurated by hon.
amalapati  Tripathi.

e, sga g &
I aga 37
a., a [}

w1 g QT
7 gEE Faa@ §
Fa fEmar & WF
T S @ F@ FM g wEH
ol 5 gTAT A wEi 1 Wi AV
faeiidrex wew & arg 17 fesw dr=
¥ fe 7 q@ € 1 wdi @i
CURCUNE S G (U SR
zdfan gw fedi ady adist qv o a@
%8 wgw a@F §

@& F i drw fam ager g
of | foim 3w gv afvaerg owEE
IHdr &, IAH AT @ faa o
gt ov1 =g wigwe difsiww & ar
fesdt w=o 4, ifsm W=8 9, 3% wvLT

ar 1 (smEmw ) & y@ # AT
adf Fgar | g awar § 7 ag &

Ffea soft wiw g @ g1 F®T
uF Qd wars gf W W F FOwT
go@ et 17 feR faw
oy WT FY WG TgA qTAT & |
3g IO TET AREE FT AT |
Afer ST aF s @ o @i oA,
¥ go g wg qwar | & "=
TR A M 4, TEiw | qF Far
frgw ot 0 O § +fi & B
war m&mg&m%rﬁsm
FT § 1

@ w2 & fF @i Sl anandy
X M| qZ TS & | W T
1930 LS—13

-
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W gwi ara foiE & gaw garfaw
16w AT & 1 Wit aF

fedé widi & sow Fuifas ¥ %y

T g fo1e wiad HT &

TSR AAEE A FEHT =3
... (emawra )

SHRI K. MAYATHEVAR : Why can-
not yhe enquiry be made by a High Court
judge ? Even now he does not tell us the
truth at all; he will not get the truth from
the oﬂic:als‘ (Interruptions)

W) W qiF . IWE 4%
Ffow gadr AT 737 1 g S
¥ oo qw-mll g9 Agl W ¢ Wa
yedi s fafes ofsaws  six
zfow vw aga as wifefmua & S
Fgrr A W & WH WE
fours amely @ gF A Foh @
Wg T FlAwT s AT FT W@
£

T A%g & 4 fim weAIC &1 geAr
T FEAT F AT H WIEAT Sft Fg A
¥ fx ag fowfasw fedaz #h a9g @
g, Aodideg § edTe FT a9 A g% |
ga¥ # oawa faar § 1 (o)
ggr oo a1z & mdr & ggr 9=
frafrmer fedmz a1, WA dea ar
% 0¥ 9 Fgar Ingar § & amw
q®  wE W ag g F@ W,
R 38 femsm 7€ 1 N am
e gt g wgwm o gaw fems
FYagram g ? qIT F gy g
am FEAr aTfey, W I F FA(E
o %t wfgw S @wm g
a$t g T o Frf am fewmdi
agl £

ug a1 § oEdde & a1t ¥ w0
gad are wmadm TR o 7 W |
ghe g e qifedr Fwer s
o dio qiE F\ wemyTT H FAE )
kit alal

- -t ST

—— -
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[ *t %3IR qtt ]

*rf f*Ft Art | fv vr
srt *rrv st wt fq
gyrc vragr rft | 1 saffv Y
faff sfk ~» % zvz *f
wi vrr gair fft m q*
3 vahr %q | i gtf: it

f*t f~r ftro qf”stf sft*-rr | 1
st wjz  v™ wot *t stvar |,
W qr #ft fit mar f, WI
Ar fiw q |, ?*rvr sft fit qar
»trt | 1 ire 3t vir valr vi sr#
srrv A q j tsrga vsftfftn 11

7 9TR? frvt 3 Rtf fief

Arrv-T #  “raT”rr ~rfrar %—

tfl. To examine the existing methods
of finding resources for investment on
Railways and to suggest improve-
ments in them or alternative methods
for raising the required financial re-
sources of a massive order for investing
in new lines, strengthening, up-grad-
ing and modernising the existing facili-
ties and creating additional facilities.

2. To examine the organisational struc-
ture of the management at various
levels including the apix body of the
Railway Hoard and suggest changes
as nsce3Jary.”

MR. DEPUTY-SPEAKER : You can
place it on the Table of the House.

PROF. MADHU DANDAVATE : That
was already read out in the House during
Question Hour.

MR. DEPUTY-SPEAKER : Mr.
Pandey, how long will you take to reply
to the debate ?

SHRI KEDAR PANDEY : I will finish
it in 10 minutes.

S=t “Feff Vit 3TM?t | 1

qf 3% ~req'rf  qrfrreft
vtef ~ § fa’rr
fait 3fririn srtr *?ft faq 20

Wn?TE€r "Tt, 3ft Nrou

T -VvE B3
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Msrf t I 3T3 v A * ffaR
n if °T-fTT fft
~rffoi, fva™ qq-fasfesra 3f't
~rffqi, fta”r sfa st%
A qfr wm'jii virft ssqqa vt
1 stt vf~r | fa fRTT qft
m fal qff Vitf VfciT |
f vy z j r M qfa
fa-r TT T fvqt srrrr orx
MTST it St 3T/ 1
ft, 1%
frrt? ATt ~rffqi

vIr?r% s fqrft vifw
qf |fv~ vt ~teftT fuijih
n ~rffrt, faa "TIFHI2T
flaT t|] 1 ~ vir€t vr "

Sr?r vr % 7tk fq TN |
fv **?t fcqt"fr 6 qr 9 R-f'r ~t?
WIT 267 NfMVAT M 1§

3rrreft qred VI | fv T3
\% q "T<T qiq-TrsOTq
vt ft2 T ~rff«T 1 qrq”~ra “a’r
q| tva%
fft Arffer, fva 32t W ~Arv”?
AT AffdT, Mt vrTqt*ra

AN TTTqi rar”rffq, » a”vt
Atft Arafqe fq vArtif fene fvhr
3rnnrr ?fk ~ "4 ~ frqts ~Tecft
3IWHt, fql fOpfiTHt vrq 1
wit frf qR?: virst g fTlvts
%ferqf 3TS5f"|, f,
«t ~M° tr© gt 3fi fv *nrfT
2rr fr | fsravt ~r*ff ~Tq *

qfrra |, ~ virEt it | 1

st Svr vf qrati A
vir fv qr!T q%di A1 % f7nj
25 ANt METY qqf | 1fq%
“Fa™Ma fq qv 77TgAhn: ~t~ vty
fsr Mt qTfrgf vt 2rrviga vt %
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faXT fq~ff if W if ST TYY

gfaermf T STSTP: to t =qr’r | i

STq"R"Z *MT m
ighrr TOT | '1

<frg” "mt $fairer 3 "“tc?t ’f7T
q”*» srrMMtsqrt sfregslftg <** 84
A I T 33%
siqTf® wqr q*rq qffto if srtt
ar<rq eftar t @@ i7ra ”
t 1 ?feqq t"T rrrhi ~VtaTfoqsrq
A"*Tq % STq-$?rtTfqrft fere fV mr
if ~qrqr fo? sfk q*r % ~in 3fTq fq?
%R ~ r' if "RT-"Tr §ETrc TO 37t |
q$ 337 STSTR FT VTTcfiq
?n R T~ §, faflS
3qrqT d sqKT'f"T Ifif ft% I 'TIT"
7fT~ "Ft 2—3 fqq ~if foT
AN Mrif woqr MqTor, if TNt
% SAfMT =f if Tf*r,vi "~ srrarf "t
< fw anfrr, fag $ “rrft
snreqt q?g% 1 (wett*)

l

€\ gra "nf'T srq qaf
t 1 $*ft **§q tft ~ qro qft |
&t % fqart 3 ft"r "IThr
fq*3,°Mj CGjfT - sq § § Fig"T
Str 1 “rq % sqrvrfe™  g'qr |
wk<Bar qemnrg f?ft snmpf 't
s @ .. (tagsnq) ...

V* STqtff ~t tft 5fTq q SfTrr,
3Vr gfeErpjgr~ q"T qT ~  iftr
grtf jfcqr a $t, gty Atttt qoeq
t 1jt vifw Tfr f 1 & qg’r
ATfaT | ft? qnf i&tfife q Ct 1

«rt  jtttto'w *jfqq”

$ W 1
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sft qterc  «Tt" : 3 &
~qfnrf I qfr*gifthirq fefw
WTTAL 1. 5qH 3 cftfWiTATT ir ff1
~rq =T “n* % ~rr%* if “tv % Ar«T

Ao Aqro 1

qTRT torqri fteft | fogp £~ ft
irfATir ~ "ST ""fn%5Tq ~ 1 1

sft qfe (qTf%T)
if Wt n*t 1 1

«ft «pqTT «rfr : 7 ft crfTqnr
ifpirfl%qr| I “nrar aWqTfT
| 1 fpTW €r 57T5!T f~'Tq"
«ft 1

w  ViQ"W fq**q'fq r
t ¢>R"T ~ ftrq*rrci® 1 ~*fq ~
fT 3TT tT» v~ tf ¢*T qT3T “nl | I

SHRI M. RAM GOPAL REDDY
(Nizamabad) : If there are accident, there
should be no bonus.

(Inten ution)

MR. DEPUTY-SPEAKER : Itisnota
statement by the Government, why do
you worry. It is the opinion of another
Member. It is not a statement by the
Government.

SHRI KRISHNA CHANDRA
HALDER (Durgapur) : But it is from a
Member of the ruling Party.

MR. DEPUTY-SPEAKER : Mr.
Haider, can you expect anything else from
Ram Gopal Reddy ?

«rt qfqTT V¥ : Sffit ?W qtf-

;T

%STt if q " ~ fofqT| 1 3ff

qipfirr & ?1(:)qiqu. fq®% 3i?r
qflfi w3 vqArrv qr A
24 fvq qq f 1 fv~rr Ji?r 23

ftq ~t fh'<n qy, 24 fvq "
r%rr 1 qff jfT«f4?fvtfir  fprfs13fin?i
I, ?rrfe ?rqfTq g™t 17

s
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[*ft qif]
I qpT | i
n f?rft ~ f i
*rq | fo srfa* % srfa
*H % foa”F I, ST<T
" qff T 1

im qrt «ra *ti s»a st

" 11 fsrsrag "wi %q? grft
arra sft m£ | if taw sfto ?7q-

3N ft AMftrt At fT'ftS At osrrsf?
ftm iiw it i srart
*t *ra osri Aroqr¥t « 1 sAFt o osrf
vY 3r>” 11, 8B« 3rrt 11 f*r%

fWHi<ff*?T?r$f& i

*g NN toqft frqrt? ir 5ft | ~Aft
~to*2S A sftihe dr q*
» fritfa *£'zi ir st$ | i

<nc*W AT T| | I

sfto *T8 ***g£ . ~ faflSin:

% sftwa swrff sfo:

5ft f*nm *2w *srqT |, ~ **Mn:
3T ST 3T<I% q(q,” |, q*
SRWT 1 f qi qff |, q~ ~CTFT

| i ?ra~ Trf| qr q*r, f"r
tft*n stfaq i

«ft q'(5 q” fanift fagyT-
fWT ~?rqft qj3fet
qft fw ««r* (i f, sft  fq'spfs

$f frrqr qqr | i

SHRI CHITTA BASU : The ques-
tion is simple : the World Bank has sugges-
ted certain conditions for financial assis-
tance for the modernization of Indian
Railways. What are those conditions,
and what is the Government’s point of
view regarding. The Tariff Committee’s
recommendations are not connected with
this.

«fl qis < ifqi
gf .Visrtfa ?1«?!" if i

q$*t sfrqi Nirft *tft fvftzf , ~«Pt
A~ ftm W f %
ferq % inf mrf §, sfl

“faM s  *x&***" ir sftsfrcs | i

PROF. MADHU DANDAVATE
That means you agree that these were the
conditions suggested by the World Bank
while giving the loan.

sft 2*TT qt» ; No* ~ ~
A Beft qIn At ~ | Ssf|BrEEF£% q f|

wa St ffrqj ~ ~ qft
grirst Mt EvAWL t i spr
~TqT I

PROF. MADHU DANDAVATE:
They have insisted that this should be
done.

aft qW: ~
3N Ma | 1 AT
srhr ki*r i ?rf*q

~tf qft T ~TTTf I

PROF. MADHU DANDAVATE
It is very clear from the declaration of the
Railway Minister that the World Bank’s
loan is with strings, and not without strings
as far as they are concerned.

SHRI KEDAR PANDEY : You may
interpret it any way you like.

*98it*Kiir ~rrfarf *f$ft 5t £ i

«ft qff : p ft qra
qift PT a’”r?°rq %

«ft A*TR : 45
fon 7~ q*"t “f~*~TfT TTFa ” *
vu t ~t] 2 1 5%~ frqrz-
ifs Jrsr t,

fo-qr | i sftr * N t] I
sr?(9n ~t  “irnrei i
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fa**m™ * TfT (. 1 ofqr
% f?rq ~ ?
MR. DEPUTY-SPEAKER : The

Minister will reply to all the points.

*sr - (gsrin: )

tftT 55117 grr
<?$j tf itti $ 1 eft wz¥f
gfasrr gn sjh t2 tl | i di

jT HMtr ~rfir § fa s”irr § 3«*r
AWt hts* % stft 3 *ifmnrc
te] 2 A rcTT

% srr* if tft

apt fs> *£ 1

*ft £*tt <rte : q”r §
~3 $1 Ntft, trvwza :
tr 1 Nt
Mgl jt *rar

«ar;  SMNfT & gAT 13 fa*NteT
A % stfrf  *nr Tt t

1 13 faHttfterAT g>TSHr
% *ftr QE «W I 1 4%
3"t 7T WI'T fa
stSt A qr i3~dfro *H ftor |
et AGArshirar*TAMf w r 1 fRtfa

gt Sitifcft if Mftt,
ftr t] 11 At sfT a
f Bfft I ~ nlfLi SINTT «V¥
frft aTAgANT VA

™) sftcH A ffirnf n”Tnf |
g@mr  *a aTf A~ A Atht sfiyrT
t | A AJT TOT AffG |

$*Je<fst<?H % *t'Tif AT,

tT* sffel 5>* | fa  £f<? =f>? 2t

AT HFTTA AMfATArrtfar*JETT-
f t2r<i AMtfsro «ft{ qrf offo mqofa re*r
rt HPTjfaT 3f," | AJCTCTE-
f2HAt S «X varjsr

*Tet $ 1 *h t Nt

tf* 2T qs5fftqreft** % ?r*t qr™r”

sffeft sif T ft ft 4t fsa-
«ft @y Nt ANt eft Arit
AT ATHINT t I 9%
ft TIT 1|
frror|fasft fan |[fATAf
Arfin wWF % 1

vf ferfy AT'T5  5ft jARfsft |,
?n? €7t t, ~a2- MM | dft jffft A
l, eln AT
| *ftr ?2r? ~tf A rff nff I fa
o} ~to tnf O TACTT fft H, faFt

5T<r? PftT Arrf tft ft

Arfa *roft if vtl

?rff 4T | i A~ M Mtirtjp
A I fa A ARTTTI-
w<r ArfAT fsRT ~r*T

~ME Arhroa #

tT  JTTn-"tq A *TETTT*S
% S if f5PP faqr,
At Sft AT |, fAtro1 ATE?
Wqf ~T% ft Sfrif WT |,
m?!" ~a*rrfr ~r f~r |,

anif?ft if nft fAqr | 1
lafHer  ArTrcf % Sfosff *rt

AMt finr 1

AT tiz |, %faa fT 223
Sra A>-Ar A ftn .
Fm fJTVTA 11
n ft f*r |, fa~ft ~qf*r
T&RT ~rfacT 1 i*v 375 * ?AT tft
nT~-~T~ % "~5R |, P1H*T-
5Tq'tW*, hWtbT
I 2

MR. DEPUTY-SPEAKER : I think
the Minster has completed his reply.
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nﬂl?l'ruh mﬁfsm%m
e ﬁ?ﬁuwﬁam%ﬂl g fr afra-
a1z weada ¥ fead wX we fed
et g1

MR. DEPUTY-SPEAKER : You ha\'e
also again gone to Tamilnadu. :

-amm afrmarz gFady
& wFIgZz ¥ 16 Brazi WY ¥k
g4 %w€ gu & frad 26 fansd
g% ¥ wf 58 %t fawra TO af
g

§up am W &arAT Srgar
g1 qg awded Fwe @ &
qREAT ¥ cqreven w1 @ foar @
wgwr AT gEr &, ®a &1 WA
g9t qfwer & 1 oF a0 AR fRr
#® AL H JW 7 FH | axd am
Fry & fagredt a9 T 903 71,
& ag *g4r Frgar g B aw qw
Fanr, TAH FE A AE L

SEPTEMBER 8, 1981

Tl wedi ¥ A d m#’ram
HaTE F@E | -

X MR. DEPU’I{;SPEAKER : No cl.n;i;
cation. you have got any point to
clarified, you meet him in his chamber
and get the reply. If the House agrees, I
am going to put all the cut motions to the
vote of the House.

SEVERAL HON. MEMBERS : Yes.

MR. DEPUTY-SPEAKER : Now I
shall put all the cut motions to the vote of
the House.

Cut Motions Nos. 1 1016, 21 10 23, 30 o 33,
41 to 48, and 50 to;S. were put and nega-
tived,

MR. DEPUTY-SPEAKER : Now I
shall put Supplementary Demands for
grants (Railways) for 1981-82 to the vote of
the House. The question is :

“That the respective supplementary
sums not exceeding the amounts shown in
the third column of the Order Paper be
granted to the President out of the Consoli=
dated Fund of India to defray the chmgts
that will come in course of payment during
the year ending the  31st day of March,
1982, in respect of the heads of Demands
entered in the second column thereofe
Demand Nos. 2 and' 16™.

The Motion rwas adopted

c Supplementary Demands for Grants (Railways) for 1981-82 voted by Lok Sabha

" No. 5 Bill, 1981  gg6

No. of Name of Demand Amount of Demand
Demand for Grant voted by
the House
1 2 3
2 Miscellancous Expenditure (General 45,00,000
16 Assets— Acquisition, Construction and Replaoement ;
Other Expenditure . . . 7,29,00,000

17- 40 hrs.

APPROPRIATION (RAILWAYS) NO.
5 BILL,* 1981.

THE MINISTER OF RAILWAYS
{SHRI KEDAR PANDEY) : I beg to move

for leave to introduce a Bill to authorise
payment and approriation of certain further
sums from out of the Consolidated
Funds of India for the services of the finan-
cial year 1981-82 for l.he purposes of Rail-

ways.

#Published in Gaxette of India]Extra-ordinary, Part I, section 2, dated 8-9-1981.



